INCOME TAX A.PPELL!VI‘E TRIBUNAL MUMBAI BENCHES MUMBAI _
' 34 & 4th Floor, Prathlshtha Bhavan,
101 Maharsh: Karve Marg,
- Mumbai -400 020

No.F.27-Jd(AT)/25 . Dated: §§04.2026

CIRCULAR

fing of regulgr Benches of the ITAT Mumbai Benches during

E bk e S

After -cons1der1ng the request of Income Tax Appellate Tribunal Bar Association, Mumbai,
n'ble President, ITAT has approved non—func’aonmg of regular Benches of the ITAT,

' Mumba1 duting the ensumg Summer Viacation.

2. Accordmgly, it has been decided that regular Benches of Mumbai Benches will not function
duririg the period from 25.05.2026 to 05.06.2026. ‘ :

3..‘ In this regard, it may'be noted that :-
i During the vacation period‘ there will be no sitting of regular Benches.

i. The Offices of ITAT will remam open durmg the aforesaid penod All ofﬁmals and staff '
* will attend office as usual

1 111 ‘_On the request of partles vacation Bench: for hearing urgent matters, such as, stay
‘ petitions, rectification applications etc. sha]l be censtituted by the Hon'ble Vice-
~ President (MZ).

iv. Matters fixed for hearmg durmg the Bench non-functioning penod shall be adjourned
: by the Reg1stry to regular dates.

v. | The Vacatlon perwd shall be utilized for Ju,d1c1al/ technical research, d10tatmg pendmg
judicial orders, human resource capac1ty building, bunchlng of appeals and attending
to adm1mstrat1ve matters etc.

vi. During vacat’mn, the Registry office shall function as usual.

SAF
- ASSISTANT REGISTRAR



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 25-MAY-2026 (MONDAY)

.  BENCHWILLNOTFUNCTION
Srl | Appeal Number A:::rt' Assessee Nahe Remarks
1 2652/5}& /2026 2029-21 [A]:LONGULF TRADING (INDIA) PRIVATE LIMITED (E-FILE)
2 | 2657 /|\}|If|\w /2026' 2016-17 | [A] AEGIS CARE ADVISORS PRIVATE LIMITED (E-FILE)
3_ 25632526?/'.‘/2026 2022-23 | [A] ARUNA KAILASHPRASAD MAFPANI'(E-FILE)
4| 2665 /P}L’;a /2026 | 202021 | [A] ALLIED PHOTOGRAPHICS INDIA LIMITED (E-FILE)
> _2680/]%5@/2025 \2013-14 _i[A] ANU_PA_ ROHIT VOHRA (E-FILE)
6 | 2713 /JLTJ?A/zozs 201819 | [A] AJAY DHARAMPRAKASH BHATIA (E-FILE)
7. 27’1_4/,3,5’:4 /2026 | 2012-13 | [A] ASHISH GEMS (E-FILE)
8 2729/|v1|m4/2026 2016-17 | [D] AADITRI ESTATE PROJECTS PRIVATE LIMITED (E-FILE)
9 | y7e3 /NIIE’:,I /2026 |2017-2018 | [A] ASHOK DAGADU KHADE (E-FILE)
10 2762/»23:4/3026 2020-21 |[D] AMBALAL MOHANLAL SHAH HUF (E-FILE)
111 |CO 199/MUM/2026| 2020-21 | [A] AMBALAL MOHANLAL SHAH HUF

%

h

Assistant Registrar]
22-May-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 26-MAY-2026 (TUESDAY)

v BENCHWILLNOTFUNCTION
| st | Appeal Number Aii'::' ' Assessee Name | Remarks
1| srag /NI“TJ’?W 12025 | 2012-13 | [D] ALPA RASHESH PAUN (E-FILE) .
2 2682 /l\m,l 12026 | 2016-17 | [A] SKYSHIP INTERNATIONAL PV LTD (E-FILE)
3 | Jes0 /NIHTJ’I’\‘,, /2026 | 201617 | [A] SHRI SUNIL JAGDISHCHAND MEHRA (E-FILE) Py 1o
+ | yeoe) I\ZL?VI ooze | 01213 L[Iﬁglégls(gf FIIIII_\é)ESTMENTS AND TRADING COMPANY PRIVATE / 29 ;:)* o
’5» Jg01 /|v11m4 12026 | 202627 |[A] LIONS CLUB OF BOMBAY AIRPORT SERVICE FUND (E-FILE) ( -
6 | 260 /55?4 /2076 ; 2026-27 [A] LIONS CLUB OF SCMBAY AIRPORT SERVICE FUND (E-FILE)
7 2818/,1*’1IIJ/:4 12026 | 2015-16 TAT AAKAR INVESTMENT PRIVATE LIMITED (E-FILE)
8 | a0 /Nllm;l /2026 | 201617 | [A] AAKAR INVESTMENT PRi_VA-TE LIMITED (E-FILE)
9 | 1840 /nflgl\w 12026 | 202021 | [D] AUTOPLANT SYSTEM INDIA PRIVATE LIMITED (E»FILE_)/J

Assistant Registrar
% 23-May-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

AUSE LIST OF A - BENCH FOR 27 - MAY - 2026 ’ WEDNESDAY

HOLIDAY

< o

S 3
. Assistant Registrar
e 22-May-26




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 28-MAY-2026 (THURSDAY)

- | BENCHWILLNOTFUNCTION

Srl AppeaI'Number A$Z:‘:' , | Assessee Name Remarks
i I /»ﬂﬁ« 12026 | 202021 | [A] SACHIN NARAYAN KOTI (E-FILE) | /]

2 286-3/&?4 12026 | 201516 | [A] ARUN MOHANLAL PATEL (E-FILE) e / Ad i to
3 ‘2867/@’;4/2026 2017-18 | [A] A-L CONSTRUCTION NX (E-FILE) kp 3033‘%
4| Her /'\,I'L’:,'l 12026 | 201718 | [A] AL QURESH EXPORTS (E-FILE) I

5 ‘2.872'/&3;4 /2026 | 292122 | [A] AL QURESH EXPORTS (E-FILE) /
1 - /,\,I,m,l 12026 | 201415 | [A] AKSHAY RAMPRASAD AGARWAL (E-FILE) -

Assistant Registrar

22-May-2026




INCOME TAX.APPVELLA'TE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF B BENCH FOR 25-MAY-2026 (MONDAY)

‘ BENCHWILLNOTFUNCTION
Srl| Appeal Number Ai:':rt Assessee Name ‘Remarks
1 |ITA 2666/MUM/2026| 2014-15 |[A] MEGA ENTERPRISES (E-FILE) N’7
2 |ITA 2668/MUM/2026| 2013-14 | [A] MARIA KURESH RAJKOTWALA (E-FILE) f
3 |ITA2693/MUM/2026| 2019-20 | [A] BHAGYODAYA SAHAKARI PATPEDHI LIMITED MUMBAI (E-FILE) / g§“ﬂ7%26
4 |ITA 2696/MUM/2026| 2018-19 | [A] NIRAJ CEMENT STRUCTURALS LIMITED (E-FILE)
5 |ITA 2706/MUM/2026| 2013-14 | [A] NEUMEC & SUCHIT ASSOCIATES (E-FILE)
6 |ImA 2726/MUM/ZQZ6 2014-15 | [A] N M WADIA CHARITIES (E-FILE)
7 |ITA 2732/MUM/2026| 2021-22 |[A] BHOOMI PROPERTIES (E-FILE) /
p iTA 2739 /Mbm/éozs 20732 4 "|TA] MANMADE AND TECHNICAL TEXTILES EXPORT PROMOTION

COUNCIL (E-FILE) '

)

C;ﬂ'st t Registrar

22+May-2026



- INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF B BENCH FOR 26-MAY-2026 (TUESDAY)

e B ‘ BENCHWILLNOTFUNCTION
Srl | Appeal Number Aii':rt' ' Assessee Name Remarks
1 |r7A 2703/MUM/2026| 202627 [A] SHREE VIRSHASAN PRABHAVANA TRUST (E-FILE) )
2 |TTA 2704/MUM/2026| 2026-27 | [A] SHREE VIRSHASAN PRABHAVANA TRUST (E-FILE) ' /
3 |TTA 2725/MUM/2026| 2016-17 | [A] SAURABH RAMCHANDRA UTHALE (E-FILE) | . I At 40
4 |ITA2748/MUM/2026| 2013-14 | [A] M/S. SYNTHOLAB CHEMICALS & RESEARCH (E-FILE) LF 13-07-2026 .
5 |ITA 2792/MUM/2026| 2009-10 | [A] NILESH SAMPATRAJ DOSHI (E-FILE) [
6 |ITA2810/MUM/2026| 202122 |[A] BANK OF INDIA (E-FILE) 1
7 |ITA2832/MUM/2026| 2016-17 | [A] NAVNEET SATYANARAYAN TODI (E-FILE) [
8 |ITA 2634/MUM/2026| 2016-17 | [A] BHARAT BHUSHAN GUPTA (E-FILE) | [
9 |ITA2837/MUM/2026| 2020-21 |[A] NANDKUMAR PURUSHOTTAM HENDRE (EFILE) -’

| NA
Assistant Registrar
22rMay-202




INCCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 27-MAY-2026 (WEDNESDAY)

Sirt

Appeal Number

Assmt. Year

Assessee Name

Remarks

HOLIDAY

o

Assistapnt Registrar

NS 22-May-26




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 28-MAY-2026 (THURSDAY)

» ~ _ BENCHWILLNOTFUNCTION
srl | Appeal Number Aii':rt Assessee Name Remarks

L ITA 2839/MUM/2026 2014-15 | [A] MOHAMMED AAMER (E-FILE) 7

2 |TTA 2844/MUM/2026| 2009-10 | [D] MAHAKALT VINYL FILM PVT LTD (E-FILE) / feh 4O

3 A zesumzoze] 01516 |11 BOR PHARMACEUTICALS INTERNATIONAL PRIVATE LIMITED (- | (@ | Lp-O7-Za 2L
"4 [Trassemumanas| 201617 |11 ;BDR PHARMACEUTICALS INTERNATIONAL PRIVATE LIMITED (E-

5 |ITA 2874/MUM/2026] 2018-19 |[A] BYRAMIEE JEEJEEBHOY PVT LTD (E-FILE)

ok
Assistint Registran
-May-~2026|




INCOME TAX APPELLATE TRIBUNAL, MiJMBAI BENCHES

CAUSE LIST OF C BENCH FéR 25-MAY-2026 (MONDAY)

| - BENCHWILLNOTFUNCTION
Srl | Appeal Number A$Z':: '  Assessee Name Remarks
q “TTA | 2014-15 | [A] PRADEEP SANTKUMAR JOSHI (E-FILE) *
202/MUM/2026 | ' | | _‘
’ ITA 2012-13 {A] SINDHUKOKAN VIKAS SAHAKARI PATPEDHI LIMITED (E- (
2533/MUM/2026 ‘ FILE) _ . [
ITA | | , ]
3 1 2534/MUM/2026 2015-‘16 [A] SAPANA MANMATHAN BARAL (E-FILE) |
ITA ~ s ' ‘
4‘ 2543/MUM/2026 20.15-16 [A] SHEETAL SANTOSH CHAUHAN (E-FILE) Aﬁfou«m
T ITA - -, SRR ; J
5 | 2556/MUM/2026 ,,20-207121 [A] SUMAN EDUCATIONAL TRUST | ) Ao
TTA » ’
6 2557/MUM/2026 ‘202>07'21 [A] SUMAN EDUCATIONAL TRUST . fL! ‘ T IQ—G
ITA . 3 ‘ _ EN A :
7 2563/MUM/2026 2026-2027 [A] SHREE 1008 SHANTINATH DIGAMBER JAIN TRUST (E-FILE)
: ITA - -
8, 2565/MUM/2026 | 2017-18 [A] SHIVAJI TUKARAM PAWALE
ITA ; . .
9 2569/MUM/2026 2017-2018 [A] sURYODAYA FABVRICS (E-FILE)
ITA ; . .
]‘;O» 2577/MUM/2026 2‘016-17 [A]»SAVERA CONSTRUCTION CQ (E-FILE)
A ] — |
‘11 2580/MUM/2026 20?.6 17 | [A] SAVERA CONSTRUCTION CO (E'FILE)
| ITA 0 ' . , ~
12 6350/MUM/2025 2020-21 | [A] CHAMF’A VIRAM GALA .

fin

Assistant Registrar
L. 22-May-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 26-MAY-2026 (TUESDAY)

BENCHWILLNOTFUNCTION
‘Srl | Appeal Number Assep:rt. Assessee Name Remarks
1 |ITA 2770/MUM/2026| 2015-16 | [A] ISHWAR HARCHANDRAT JAGASIA (E-FILE) I
2 |TTA 2‘771/MUM/2026 2013-14 | [A] THE INSTITUTE OF MARINE ENGINEERS (INDIA) (E-FILE) /
3 |t 2772/MUM/2026| 2016-17 | [A] THE INSTITUTE OF MARINE ENGINEERS (INDIA) (E-FILE) /
4 |ITA 2773/MUM/2026 2017-18 | [A] THE INSTITUTE OF MARINE ENGINEERS (INDIA) (E-FILE) &
5 |ITA 2774/MUM/2026{ 2018-19 | [A] THE INSTITUTE OF MARINE ENGINEERS (INDIA) (E-FILE) \f
6 |ITA 2784/MUM/2026] 2025-26 | [A] CELEBRATE BANDRA TRUST (E-FILE) '
7 |1TA 2787/MUM/2026] 2017-18 | [A] KALPANA KIRTT DOSH (EFLE)
"8 [1TA 27‘8‘8/vMUM/202‘6‘ 2018-19 | [A] PANAMA PETROCHEM LTD (E-FILE) ouTn fﬁ
9 (ITA 2789/MUM/2026| 2015-16 | [A] PLATINUM PROPERTIES (E-FILE) o
10 {ITA 2790/MUM/2026| 2017-18 | [A] PLATINUM PROPERTIES (E-FILE) ,5}'1{ n¢
11 |TTA 2912/MUM/2025| 2015-16 | [A] SHRI PRAVEEN KUMAR JAIN i
12 |TTA 4977/MUM/2019|  2008-09 1 1A7 PANKAT JAIN (RM)
13 |TTA 4978/MUM/2019| 2009-10 | [A] PANKAJ JAIN (RM)
14 |ITA 4979/MUM/2019| 2012-13 | [A] PANKAJ JAIN (RM)
15 |ITA 4980/MUM/2019| 2014-15 | [A] PANKAJ JAI (RM)
16 |TTA 4981/MUM/2019| 2013-14 | [A] PANKAJ JAIN (RM) |
17 |ITA 6_819/MUM/2‘025 2020-21 | [A] PINKY DILIP JAIN (E-FILE)
18 |ITA 719/MUM/2018] 2008-09 - | [A] PRAVEEN KUMAR JAIN (RM)
19 |ITA 7192/MUM/2018| 2009-10". | [A] PRAVEEN KUMAR JAIN (RM)
20 |ITA 7193/MUM/2018| 2010-11 | [A] PRAVEEN KUMAR JAIN (RM)
21 {TTA 7194/MUM/2018| 2011-12 | [A] PRAVEEN KUMAR JAIN (RM)
22 |17A 7195/MUM/2018| 2012-13 | [A] PRAVEEN KUMAR JAIN (RM) v
23 |TTA 7196/MUM/2018| 2013-14 | [A] PRAVEEN KUMAR JAIN (RM) —_—
24 {ITA 7197/MUM/2018| 2014-15 | [A] PRAVEEN KUMAR JAIN (RM) ]

A ant Registran
2-May-2026

T



INCOME TAX APPELLATE TRIBUNAL,Mumbai

CAUSE LIST OF C BENCH FOR 27-MAY-2026 (WEDNESDAY) _

HOLIDAY

ASSISSTANT REGISTRAR

£-22-05-26

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 28-MAY-2026 (THURSDAY)

, BENCHWILLNOTFUNCTION
srl | ~ Appeal Number ’kAssmt. Yeaf o . Assessee Name Remarks
» 1] ITA 2794/MUM[ 2026 2009-10 [A] PARESH DHIRUBHAI SHAH (E-FILE) .
2 | ITA2811/MUM/2026 | 2020}21 [A] CHANDRAKANT SHIVAJI INDULKAR (E-FILE)
3 | ITA 2824/MUM/2026 2017-18 [A] PRAMOD SURESH DALAL ‘(E-FILE)
4 ‘ ITA 2843/ MUM/ 2026 , 2017-18 | [D] CAPITALG INTERNATIQNAL LL.C (E-FILE) \ -
5 ) ITA 2850/M,UM/'2026 2919-20 [A] MADHU ENTERTAINMENT ANDi MEDIA PRIVATE LIMITED (E-FILE) Y (BTL..,\ - ‘
6 . ITA '2851/ MUM/2026 1 2024-25 ; [A] CARGOES TECH}NOLOVGY ‘(INDIA)'PRIVATE LIMITED (E-FILE) 7
7 | A 2858/MUkM/2026 201415 | [A]) IMAGINE SPACES LLP (E—fILE) i1 / 2 .j?f’ Zé
8 ITA 2861/MUM/2026 2011-12 ‘| [A] CHAMPION SEALS AND. PACKINGS PRIVATE LIMITED (E-FILE)
9 ITA 2862/MUM/2026 2012-2013 [A] CHAMPION SEALS AND PACKINGS PRIVATE LIMITED (E-FILE)
10 | ITA 2868/MUM/2026 |  2010-11 | [A] MOHAMMED SATTAR KHAN (E-FILE)
11 | ITA2882/MUM/2026 | 2019-20 |[D] PFIZER LIMITED (E-FILE)
12 { ITA 2883/ MUM’/Z‘OZG 2018-19 D] M)P«RINE DRIVE HOSPITALITY’ AND REALTY PRIVATE LIMITED (E-FILE)
113 | A 2886/MUM/20_26 202223 | [A] MUNAWWAR SHAKUR KHAN (E-FILE)
14 | TTA2896/MUM/2026 | 2012-13 - | [A] PRAVIN SHAMJI SAVLA (E-FILE)
15| ITA 8649/MUM/2025 | 2016-17 | [A] PANKAJ CHANDRAKANT SHANGHVI (E-FILE) _




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 25-MAY-2026 (MONDAY)

17

SANGH (E-FILE)

 BENCHWILLNOTFUNCTION

Srl Appeai Number Ai:':: ’ » Assessee Name Remarks

1 'v ITA 483'2/MUM/2025 .2010-11 » [D.] -ROCK ESTATES (E-FILE) ‘ -

2 |ITA 4842/ MUM/2025] 2012-13 | [A] M/S. ROCK ESTATES \

3 |ITA 8844/MUM/2025| 2017-18 |[D] MINDSARRAY TECHNOLOGIES PRIVATE I\IMITED (E-FILE)

4 |ITA 9022/MUM/2025 2010-11 | [A] MEHTA EXPORTS (E-FILE) ' X

5 |ITA 9396/MUM/2025] 2012-13 |[D] RAKHI VIPUL JQGI (E-FILE) \

6 |ITA 9411/MUM/2025| 2022-23 [{A] ROOTS AND WINGS INFRA LLP (E-FILE) \ »

7 | ITA31/MUM/2026 | 2014-2015 |[A] RAM NITISH KOTAK (E-FILE) L A&P ) 'tD 29.06.2.6
8 ITA 2326/MUM/2026| 2022-23 | [A] MUKESH KHEMRAJ DOSHI v

9 |ITA 2329/MUM/ 2026 2017-18 [A] RAMCHAND KEWALRAM POPLEY

10 |ITA 2335/MUM/2026| 2017-18 |[D] DIPAK RAMA MHATRE (E-FILE)
11 (ITA 2336/MUM/2026 2018-19 | [D] DIPAK RAMA MHATRE (E-FILE)

12 [1TA 2341[MUM/2’026 ‘ 2015-16 | [A] DEEPAK DHANRAJ MURPANA (E-FILE)

13 |ITA 2345/MUM/2026{ 2011-12 | [D] DHIRAJLAL AND COMPANY (EfFILE)

14 | CO 19"2/'MUM/2026 : 2011-12  {[A] DHIRAJLAL AND COMPANY

15 ITA 2355/MUM/2026| 2020-21 |[D] REGAL SHIPPING AND MARINE SERVICES PV] LTD (E-FILE)

16 [ITA 2367/MUM/2026| 2016-2017 | [A] DREAM.Z MYNEWCAR INDIA PRIVATE LIMITED (E-FILE)

ITA 2375 /MUM /-2026 2017-2018 [A] DEVADHIDEV SHREE ADINATH SWETAMBER URTIPUJAK JAIN

2-May-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 26-MAY-2026 (TUESDAY)

v o BENCHWILLNOTFUNCTION

| Srl| Appeal Number A\s(:::. Assessee Name Remarks
1 |ITA 1988/MUM/2025| 2013-14 | [A] R. KOTHARI & CO
2 |ITA 1989/MUM/2025| 2014-15 |[A] M/S. R. KOTHARI & CO.
3 |ITA 1990/MUM/2025| 2015-16 | [A] R. KOTHARI & CO
4 |TTA 1991/MUM/2025] 2016-17 | [A] M/S. RKOTHARI & CO.
5 |ITA 1992/MUM/2025| 2017-18 | [A] M/S. R, KOTHARI & CO.
6 |ITA 3023/MUM/2025| 2013-14 | [D] R KOTHARI & CO (E-FILE)
7 |mA 3024/MUM/2025| 201415 | [D] R KOTHARI 8 CO (E-FILE)
8 |TTA 3025/MUM/2025| 2015-16 | [D] R KOTHARI & CO (E-FILE)
9 |ITA3026/MUM/2025| 2016-17 |[D] R KOTHARI & CO (E-FILE)
10 {ITA 3027/MUM/2025| 2017-18 | (D] R KOTHARI & CO (E-FILE)
11 |ITA 7147/MUM/2025| 2017-18 | [A] RAVIKIRAN ENTERPRISES (E-FILE)
12 |ITA7281/MUM/2025| 2019-20 |[A] MAYUR BHARATBHAI POPAT (E-FILE)
13 |ITA 8128/MUM/2025 2010-11 |(D] MANOJ HIRACHAND MOTTA (E-FILE)
14 |ITA 9323/MUM/2025| 2020-21 | [A] RADHIKA CHAINS PRIVATE LIMITED AO\-L +o OL.0[% YA

15 | TTA26/MUM/2026 | 200910 |[A] RUDARAM D. CHOUDHARY (E-FILE) J
16 {ITA2393/MUM/2026 2011-12 |[D] NAOZER BEJON BALDAWALA (E-FILE)
17 | CO 158/MUM/2026 | 2011-12 | [A] NAOZER BEJON BALDAWALA (E-FILE)
18 |ITA 2387/MUM/2026| 2019-20 |[D] DEEPA MANOJ PARDASANY (E-FILE)
19 |TTA 2388/MUM/2026|  NA | [A] RAMVARDAYINI HEALTH FOUNDATION. {E-FILE)
20 |ITA 2395/MUM/2026| 2027-28 | [A] DESTITUTE ERANIS CHARITY FUND (E-HILE)
21 |ITA 2406/MUM/2026| 2026-27 |[A] RAJA BALDEODAS BIRLA CHARITABLE TRUST (E-FILE)
22 [ITA 24'08)MUM/2026 202021 | [A] MARK SALON & SPA PRIVATE LIMITED (§-FILE)
23 |ITA 2409/MUM/2026| 2008 | [D] MICRO PLANTAE LIMITED (E-FILE)
24 | CO 182/MUM/2026 | 2008 | [A] MICRO PLANTAE LIMITED
25 |ITA 2419/MUM/2026] 2014-15 | [A] DEEPAK SHIVRAM SHETTY (E-FILE)
26 | ITA 838/MUM/2025 | 2014-15 | [A] DARSHIT MANOJ GALA ((E-FILING-SMC)

127 | ITA62/MUM/2026 | 2015-16 |[A] DARSHIT GALA (E-FILE) o

AsSjstant Registrar]
1y 22-May-2026]




INCCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 27-MAY-2026 (WEDNESDAY)

Syl

Appeal Number

Assmit. Year

Assessee Name

Remarks

HOLIDAY
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| Asdf€{ant Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 28-MAY-2026 (THURSDAY)

[D] RUNWAL DEVELOPERS LIMITED (E-FILE)

B | BENCHWILLNOTFUNCTION

Srl | Appeal Numiber A$:r;1: » Assessee Name Remarks

+ |ra soosmuM2025| 2018-19 F[I/t]E ;DIGE'STIVE HEALTH INSTITUTE BY DR MUFFI PRIVATE LIMITED (5-

2 | CO183/MUM/2026 | 2009 [A] MICRO PLANTAE LIMITED

3 | CO184/MUM/2026 | 2010  |[A] MICRO PLANTAE LIMITED

4 |ITA 2437/MUM/2026 2009-10 | [A] DHARENDRA BABULAL MEHTA (E-FILE)

5 |TTA 2438/MUM/2026] 2009-10 | [A] DHARENDRA BABULAL MEHTA (E-FILE)

6 |TTA2439/MUM/2026] 2026-27 | [A] RAJA BALDEODAS BIRLA CHARITABLE TRUST [E-FILE) , | ‘

7 |ITA 2445/MUM/2026| 2021-22 |[D] RUNWAL DEVELOPERS LIMITED (E-FILE) N o\L 1y 109.0%. U
8 |ITA 2466/MUM/2026| 2016-17 |[D] DWARKAPRASAD DHANRAJ BHARADIA (E-FILE S ,
9 |ITA 2467/MUM/2026| 2011-2012 | [A] RISHI RAMDHAN AGARWAL (E-FILE)

10 |ITA 2483/MUM/2026] 2009 - |[D] MICRO PLANTAE LIMITED (E-FILE)

11 |ITA 2484/MUM/2026{ 2010 | [D] MICRO PLANTAE LIMITED (E-FILE)
12 |ITA 2493/MUM/2026|  2019-20

Y,

A

nt Registran
2-May-2026}
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF E BENCH FOR 25-MAY-2026 (MONDAY)
| " BENCHWILLNOTFUNCTION
Srl| Appeal Numbér Aii'::' - Assessee Name Remarks
| ‘1' a7y /I\ﬁ,‘ 12026 | 200102 | [A] KAMALKUMAR JOHARI (HUF) (E-FILE) | 1
2 | 178 /1\}13;4 /2026 | 2022723 |TA] HEXAKORE TECHNO BUILD LLP (E-FILE)
3 2752)&& /2026 | 2020-2021 | [A] KRISHNA SHEETS PROCESSORS PRIVATE LIMITED (E-FILE)
4 | Jegs /NIHT& 12026 | 202627 | [A] STREE BAL SHAKTI TRUST (E-FILE) . |
5| 2501 /.‘\}IB’;‘ 12006 | 202627 | [A] STREE BAL SHAKTI TRUST (E-FILE) | | Adjourmned
6 | 501 /I\flm /2026 | 201112 | [A] SATYAN MENON (E-FILE) | ~ o
7 2603_/&6’?4 12026 | 201819 |[A] SHALLESH SHIVII SHAH (E-FILE) | 2313124
8 | se1 /NIL‘;,' 12026 | 2023-2024| [A] SPKS SHIKSHAN FOUNDATION (E-FILE)
9 | 2618 /1\}& /2026 | 2024-2025 | [A] SPKS SHIKSHAN FOUNDATION (E-FILE)
10 | Se60 /Pm,' 12026 | 2021-2022 | [A] HERMES TRAVELS & CARGO PRIVATE LIMITED (E-FILE)
11| 5710 /P}L’;I 12026 | 2022-2023 | [A] HERMES TRAVELS & CARGO PRIVATE LIMITED (EFILE) =




5/22/26, 1247 PM .+ MUMBAI--CL-2026May25.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- CAUSE LIST OF E BENCH FOR 26-MAY-2026 (TUESDAY)

| - | BENCHWILLNOTFUNCTION
| srl | Appeal Number Az::rt. Assessee Name Remarks
1 |ITA 27/MUM/2026| 2009 | [A] TEXOOL LIMITED (E-FILE) ’ -l
j A | nna. CEL O BE ‘
2 | 410/MuM/j2026 | 200405 |[A] THE HATKESH CO OPERATIVE HOUSING SOCIETY LTD
’ ITA . . :
31 saq/MmuM/2026 | 201819 | [D] TRIMAX DATACENTER SERVICES LIMITED (E-FILE)
- ITA | ’ : ’
4| 98/mumy2026 | 2017-18 | [D]M/S ENGINEERING & AGENCIES PVT LTD (E-FILE)
T ITA , e
5 | J766/MUM/2026 | 202223 | [A] EVEREST KANTO CYLINDER LTD (E-FILE)
ITA | ] , ,
6 | 2767muM/2026 | 2027°28 | IA] KARNATAKA SANGHA (E-FILE) Adj ourned
ITA « - ] |
7 | 2768/mMUMy2026 | 2027-28 | [A] KARNATAKA SANGHA (E-FILE) +0
ITA | A - .
8 | 27g3/mumja026 | 202425 »‘ [A] EURASIAN CANCER RESEARCH COUNCIL (E-FILE) Q¥ 3\ 2¢
9 ITA. 5026-2027 | [A] HBAWA BUSINESS RESEARCH AND EDUCATION ‘
7| 2798/MUM/2026 FOUNDATION (E-FILE)
0 ITA 2018-19 | [A] KAYBEE CONSTRUCTION & ENGINEERS PRIVATE LIMITED
Y| 2812/MUM/2026 | (E-FILE)
ITA
11| Sgo0/MUM/2026 | 201415 | [A]KUNAL ASHOK MEHTA (E-FILE)
ITA » _
112 | 2g03/mumy2026 | 202526 | [A] TULST GOVARDHAN FOUNDATION (E-FILE)
. 1A 1. N rae , _ .
13| yg33/Mumy/2006 | 202021 | [A] TWENTY FIRST CENTURY IRON & STEELS LIMITED (E-FILEM |

Assistant Registrar
$I& 22-May-2026




"INCOME TAX APPELLATE TRIBUNAL,Mumbai

"CAUSE LIST OF E BENCH FOR 27-MAY-2026 (WEDNESDAY)

A

"HOLIDAY RN
~ LI A\ 3y

ASSISSTANT REGISTRAR

. %; 22-05-26

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 28-MAY-2026 (THURSDAY)

‘ ‘ v BENCHWILLNOTFUNCTION

Srl Ap_peal’ Number A$:';1:' ' ' Assessee Name Remarks
1| BmA 7/Mumy2026 2024-2025 | [A] SHIVANI DAHANUKAR (E-FILE) : -

2 | BMA 8/MUM/2026 | 2020-2021 | [A] AMIT DAHANUKAR (E-FILE)

3 | BMA o/MUM/2026 | 2021-2022 | [A] AMIT DAHANUKAR (E-FILE)

4 | BMA 10/MUM/2026 | 2017-18 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE)

5 | BMA 11/MUM/2026 | 2018-19 - | [A] LEENUS GEORGE KOODARAPILLY (E-FILE) |

6 | BMA 12/MUM/2026 | 2019-20 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE) Adjourmed

7 | BMA 13/MUM/2026 | 2020-21 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE) Yo

8 | BMA 14/MUM/2026 | 2021-22 | [A] LEENUS GEORGE KOODARAPILLY (E-FILE) : 23)Flog
19 |ITA 8429/MUM/2025| 2018-19 " | [A] KMB SERVICES PRIVATE LIMITED (E-FILE)

10 | TTA 825/MUM/2026 |  2015-16 - | [A) KMB SERVICES PRIVATE LIMITED (E-FILE)

11| ITA 826/‘MUM/2026» 2016-}17 [A] KMB SERVICES PRIVATE LIMITED (E-FILE)

12| ITA 827/MUM/2026 | 2017-18 | [A] KMB SERVICES PRIVATE LIMITED (E-FILE)

13| ITA 807)MUM/20'26_ £ 2020-21 | [A] TODINI METALS AND CHEMICALS INDIA PRIVATE LIMITED

14 |ITA 2864/MUM/2026| 2020-21 | [A] KRISHNAKUMAR HARIKRISHNA LAKHOTIA (E-FILE)

15 r_rA‘2869/‘MUM/2‘02§ 1201314 | [A] HCC INFRASTRUCTURE COMPANY LIMITED (E-FILE) ~

% 22-May-2026|




L)

INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

ot d e

CAUSE EEEST OF F BENCH FOR 25-MAY-2026 (MONDAY)

+10

2026-27

BENCHWILLNOTFUNCTION
Srf | Appeal Number Ai::’f'f : ’ Assessee Name Remarks
1 | ITA 4104/MUM/2025 | 2013-14 | [A] VIVEK HANWANTMALIT SURANA HUF (E-FILE)
2 |'TTA 474/MUM/2026 | 2019-20 | [A] SHREE HART CO OPERATIVE CREDIT SOCIETY LIMITED (E-FILE)
3 [ITA 2626/MUM/2026 | 202627 | [A] SHREE KUTCH GURJAR JAIN KALYAN TRUST. (E-FILE)
4 | 2627/MUM/2026| 202627 | §A] SHREE KUTCH GURJAR JAIN KALYAN TRUST (E-FILE)
s ITA 2628/MUM/2026 | 2016-17 | [A] SBI RBO REGION 2, WORLE (E-FILE) Aot
6 |ITA 2620/MUM/2026 | 2017-18 | [A] SBI RBO REGION 2, WORLI (E-FILE) 1
7 {ITA 2647/MUM/2026 | 2026-27 | [A] S R FOUNDATION (E-FILE) QG- cent
§ |ITA 2648/MUM/2026 | 2026-27 |[A]'S R FOUNDATION (E-FILE)
9 |ITA2653/MUM/2026|  NA | [A] SEKHSARIA CHARTTABLE TRUST (E-FILE)
10 |TTA2654/MUM/2026|  NA | fA] SEKHSARIA CHARITABLE TRUST (E-FILE)
11 |ITA 2679/MUM/2026 | 2021-2022 E[A] SML EDU-INFRA PRIVATE LIMITED (E-FILE)
12 | ITA 2681/MUM/2026 | 2015-16 | [A] SKYSHIP INTERNATIONAL PVT LTD (E-FILE)
Am@iﬁ!}rar
M 2 May-2026
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
' CAUSE LIST OF F BENCH FOR 26-MAY-2026 (TUESDAY)
; I BENCHWILLNOTFUNCTION
Srl | Appeal Number 'A;:E;:' Assessee Name Remarks
1 |ITA2777/MUM/2036 | 2010-11 [A] SMITA NARESH VARAIYA (E-FILE)
2 |ITA2778/MUM/2026 | 2026-27 |{A] VINOD BIHARI CHARITABLE TRUST (E-FILE)
3 |ITA 2779/MUM/2026 | 2026-27 |{A] VINOD BIHARI CHARITABLE TRUST (E-FILE) 7
4_|ITA 2781/MUM/2026 | 2013-2014 | [A] SATISH GOPICHAND HARCHWANI (E-FILE) | Rcﬁ oo
5 |ITA2782/MUM/2026| 2014-15 | [A] SATISH GOPICHAND HARCHWANI (E-FILE) 1o
6 |ITA 2793/MUM/2026| 2016-17. | [A] SRICHAND JAMNADAS PUNJABI (E-FILE) 20— k-8
7 |ITA 2795/MUM/2026 | 2013-14 | [A] SHIVA ADS (INDIA) PRIVATE LIMITED (E-FILE)
8" |TTA 2804/MUM/2026 | 2011-12 | [A] VORA BROTHERS (E-FILE)
o |17a 2814 AMUM2026 LT F[,IAL]E ;JDAYACHAL GOREGAON CO-OPERATIVE HOUSING SOCIETY LTD. (E-
ITA 2836/MUM/2026 [A] JAIN SAHITYA ACADEMY TRUST (E-FILE)




»

INCOME 'E"A)(_I-\F;l:’ELLA"E"ETRIBUNALE MUMBAI BENCHES

I IR N AR I _

: QAUESE LIST OF. F BENCH FOR 25-MAY-2026 (MONDAY)

H ‘
, Assis Registrar
v , ﬂ 22-May-26

e

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

V.

CAUSE LIST OF F BENCH FOR 28-MAY-2026 (THURSDAY)

%
L8

BENCHWILLNOTFUNCTE@N _

&rl’| Appeal Number 'A$Z?rt" Assessee Name Remarks
| g4 /NII& /2026 | 200102 | [A] FORBES & COMPANY LIMITED (E-FILE)
2 r‘__2‘84‘7'/f5:$4/2026 Ay 2004-05 ({;FI—;;; VITHALNAGAR OO OPERATIVE HOUSING SOCIETY LTD

3 | Jes2 /1\35%4 12026 261&1"; }'.;",aJ SIDDRARTH JADHAY (£-FILE)

4| Jgse /1\}11-1?4 J2006 | 201011 §/A] SURESHKUMAR K. VISHWAKARMA (EFILE) e |
N /NIIE?,‘ /2026 | 201516 | [A] VIJAY VIDYADHAR VIDWANS (E-FILE) I

i — /}VIIE’;,, /2026 | 201920 | [A] SCPL CONSULTANCY PRIVATE LIMITED (E-FILE) R A
7 | 268 /NI'E’?/' /2026 | 2034°15 | [A] MEENA RAJENDRA DEQHIA (E-FILE)

E 2889 /I\f& 12026 | 201112 .{{'A] JAYPRAKASH R PORWAL HUF (E-FILE)

9 | 2001 /F,Iim,l /2026 | 202021 | [A] UNNAT NAGAR CHS LTD. (E-FILE)

10 '2502 /lVIiLi:l?‘Vi 12026, .'20-15-116"‘ [A] MADHURA SUNIL VANVE (E-FILE)




5/22/26, 11:50 AM

MUMBAI--CL-2026May25.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 25-MAY-2026 (MONDAY)

st | Appeal Number A$Se ':rt Assessee Name Remarks
LT 5010-11 | [A] THE SYNTHETIC AND ART SILK MILLS RESEARCH ~
11 2139/mumyz026 | 29191 Jassociation
’ S ITA 920, T, ~ . .
2 | yy55/MuM2026 | 202324 | [A] SANIAY NAYAR FAMILY TRUST
5 m - - ngzzsdzzg_ [A] SHRT BHAVODADHI-TARAK SHWETAMBER MURTIPUJAK
2177/MUM/2026 | ' 2% TAPAGACHH JAIN RELIGIOUS TRUST (E-FILE)
4 A 2013-14 | [A] SAHIL DIAMONDS PRIVATE LIMITED (E-FILE) Adiounal
7| 2180/MUM/2026 - , S it
; ITA ' ,
5| 2181/MUM/2026 | 201415 | [A] SAHIL DIAMONDS PRIVATE LIMITED (E-FILE) A0
. ITA A E ' . . ’
6 | ausamimyz026 | 291415 | [A] SAHIL GEMS (INDIA) LIMITED (E-F1LE) / @6|o9]es
ITA o - {
7 | s101/mMUM/2026 | 2026°27 | [A] SHREE NARAYAN RATHI FOUNDATION (E-FILE) |
ITA ' '
8 | yon7mumy2026 | 201819 | AT SANJAY SHARMA (E-FILE)
9 ITA : 2617—18 [A] SE FREIGHT AND LOGISTICS INDIA PRIVATE LIMITED (E-
9| 2210/MUM/2026 |F1LE) -
TTA. - _ e
119 s210/mMunij2026 | 201920 | [A] SOCIETE GENERALE (E-FILE) |
R ITA. . , . |
11 | 3221/mumy2026 | 291617 | (AT STATE BANK OF INDIA THANE JEKEGRAM BR (E-FILE)




5/22/26, 11:50 AM"

MUMBAI--CL-2026May25.htm

INCOME TAX AP.PELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF BENCH FOR &MA!:_ZQZ_G_(I_U_E_S_D_A_Y_)
.| sl | Appeal Number A$:':: Assessee Name Remarks
~ TA ‘ — —
1 | goss/MuM2025 | 201819 | TA] ZIRCON COTEX PRIVATE LIMITED A
ITA ' . .
2 | goge/Mury2025 | 8986 | [A] ZIRCON CONTEX PRIVATE LIMITED 1
CITA |
3 | sog7/MUM/2025 | 201617 | [A] ZIRCON CONTEX PRIVATE LIMITED \
N TTA -
4 | gogg/MuM/2025 | 2015716 | [A] ZIRCON CONTEX PRIVATE LIMITED | j
ITA’ « : -
5 | sogo/Mumy2025 | 201415 | [A] ZIRCON COTEX PRIVATE LIMITED /
. TTA 20161 | [A] THE SYNTHETIC AND ART SILK MILLS RESEARCH
2140/MUM/2026 | 2 ASSOCIATION
A ' - .
7 | 154/mumy2026 | 202223 | AT SANJAY NAYAR FAMILY TRUST
TTA | TA] SHAPOORIT PALLONII AND COMPANY PRIVATE LIMITED (E- .
81 2006/Mump2026 | 201112 ey preljoun
" TTA | [A] WIND WORLD WIND FARMS (TEMDARAI) PRIVATE LIMITED I
9 | 2251Mumy2026 | 291812 Py
T A | [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED 02
119 2200/mumz2026 | 291017 |E-FiLe) /
| TA s |[D]SHRISOMESEHWAR SAHAKARI SAKHAR KARKHANA LIMITED| |
2291/MUM/2026' (E-FILE) |
N A 201619 | [D] SHRT SOMESHWAR SAHAKART SAKHAR KARKHANA LIMITED
2292/MUM/2026 819 \E-FiLe)
ITA -
13 | y306/MUM/2026 | 201314 |[A]'S H DONUT EMPIRE INDIA PRIVATE LIMITED (E-FILE)
™ A ‘ ;
1141 3371/ Mumy2026 | 202324 |[D] YES BANK LIMITED (E-FILING)
I7A,
15 | y3g6/Mun/2026 | 202021 | [D] YES BANK LIMITED (E-FILE)
TTA | —
16| p3amumyaoes | 201112 [D] GOPALA RAMARATNAM (E-FILE)
A . B ' - |
17 q0/MUM/2026 | -2022:23 | [D] WAN HAT LINES (INDIA) PRIVATE LIMITED (E-FILE) J
Asgis t Registrar
V' 22-May-2026




_CAUSE LISTOF G_BENCH FOR 27- MAY-2026 (WEDNESDAY)

Sri

Assmt
Year.

Assessee Name

Appeal Number

Holiday

RN
=N

Assis, tRegisfrar
; . 22-May-26
-




5/22/286, 11:51 AM .

MUMBAI--CL-2026May28.htm

r

' INQOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
s CAUSE LIST OF G' BENCH FOR 28-MAY-2026 (THURSDAY)_ K
Srl | Appeal Number A$:'::' - Assessee Name Remafks
1| gar 4”3'3;‘4 /2025 | 201718 | [A] GAUTAM SONATL PUROHIT (E-FILE)
2 | ga75 ,JE’L — 2018-19 tA] GAUTAM SONAJI PUROHIT (E-FILE)
3 | se76 /lflml /2625 2019-20 | [A] GAUTAM SONAJL PUROHIT (E-FILE)
4| o506 /n}m 12025 | 201920 | D] GRID TRADING PRIVATE LIMITED (E-FILE)
5 | CO 99/MUM/2026 | 2019-20 |[A] GRID TRADING PRIVATE LIMITED |
6| 13 /MIJQ/zoza 2021-22 | [A] GOWD SARASWAT BRAHMAN SABHA MUMBAI (E-FILE)
; TA | 01617 | [Al GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED
7 | 1a19/mump2026 | 291617 |(E-FiLe) |
o | _ TA | | [A] GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED
8 | 1420/mumy2026 | 0 (E-FILE) | S ,
9 | 3404/MUM/2026 | 202627 | [A] SHRI JAIN DHARMIK SHIKSAN SANGH (E-FILE) | pehorn
10| 2426 /quTf:\v; /2026 2024-25 [A] GL CONSTRUCTIONS PRIVATE LIMITED (E-FILE) Jo
1 ey |vI|m4 oop6 | 201011 ;(![:EIE)}]:_IEQ;\IITA TECHNOLOGIES AND SERVICES PRIVATE LIMITED / oﬁ‘{'@%—@f
2|, 49‘0/:\2& 2026, 2018-19 | [D] YES BANK LIMITED (E-FILE) | | /
13| g /,\flm,l 12026 | 201819 '[D‘] GLOBEOP FINANCIAL SERYICES (INDIA) PVT, LTD. (E-FILE)
14| ey /pftmw /2626 202021 | [A] YOGESH JAGDISHII KANODIA (E-FILED)
|15 2.633”\,1'3;4/2026 2019-20 | [A] GAJALA BANO MOHAMMAD RASHID SHATKH (E-FILE)
16 | o6 /1\2&4/2626 2019-20 | 1A GopaL RAMAKRISHNAN (E-FILE)
17 662 /NIIIJ/:/I /2026 202021 | [A] GOPAL RAMAKRISHNAN (E-FILE)
1ﬂ8. 2697 /l\}lmll g 2023-2024 | [A] GOVINDRAM GOURIDUTTA PODDAR (E-FILE)
{19 2722/P£L’:4/2026 2015-16 | [A] ZAKEE AHMED ABDUL SATTAR SHATKH (E-FILE)
20| 334 /JB’;’ /2026 | 201819 | [A] THE SUPREME INDUSTRIES LIMITED (E-FILE) —a
5h
As?j nt Registrar
22-May-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 25-MAY-2026 (MONDAY)

} BENCHWILLNOTFUNCTION
Srl _App'eal Number A$:'::‘ Assessee Name . ~ Remarks }
1 - , i , — B
1] 4685/MUM/2024 2020-21 ‘[A] SIEMENS LIMITED , 1 Adiouyn ecf :
5 ITA 5029-33 | [A] SIEMENS TECHNOLOGY AND SERVICES PRIVATE LIMITED (E‘ N
1513/MUM/2026 {FILE) o *o
ITA ; ‘ , - 3 | P
3 | 1509/MUM/2026 2022-23 | [A] SIEMENS LIMITED (E-FILE) & 9_-7[ -] ¢
Assistant Registrar
_\ 22-May-2026
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF H BENCH FOR 26 MAY-2026 (TUESDAY)
, L , BENCHWILLNOTFUNCTION
| s Appeal Number Ai:g‘rt Assessee Name Remarks »
— e , _ - } ——
1| g7a/mum/2017 2012-13 [A]VS.CHINDLER INDIA PVT. LTD. Saan Ad odg_:pes
O ITA , - v
2 | 1o15mMuM /2021 2016-17 | [A] SCHINDLER INDIA P. LTD. +p
. ITA : SR
3.‘ 4009/MUM/2024 | 2020-21 | [A] TRANSRAIL LIGHTING LIMITED 28 /7 / 2
. ITA oy T
: 4‘ 6596/MUM/2024 2021-22 | [A] TRANSRAIL LIGHTING LIMITED 1

Assj

tant Registrar

Sh

-May-2026




~INCOME TAX APPELLATE TRIBUNAL,Mumbai

CAUSE LIST OF H BENCH FOR 27-MAY-2026 (WEDNESDAY)

-‘HOII.I-DI‘-\;\.{ 1 A
. . N

22.05-26

INCOME TAX APPELLATE TRIBUNAL,.Mumbai

" CAUSE LIST OF H BENCH FOR 28-MAY-2026 (THURSDAY)

NIL




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 25-MAY-2026 (MONDAY)

sH

Appeal Number Assmt. Year Assessee Name

Remarks

(Hel2e

. ITA4066/MUM/2007 | 2000-2001 | [A] M/S. THE BANK OF NOVA SCOTIA | A djourmed +0
o \/ .

INCOME TAX APPELLATE TRIBUNAL,Mumbai

"~ CAUSE LIST OF 1 BENCH FOR 26-MAY-2026 (TUESDAY)

NIL BPERAN
14 U B

"REGISTRAR
2-05-26

— INCOME TAX APPELLATE TRIBUNAL,Mumbai

CAUSE LIST OF 1 BENCH FOR 27-MAY-2026 (WEDNESDAY)

HOLIDAY 1 A
oA

L4

ASSISSTANT REGISTRAR
32 22-05-26

“INCOME TAX APPELLATE TRIBUNAL.Mumbai

"~ CAUSE LIST OF I BENCH FOR 28-MAY-2026 (THURSDAY)

NIL

)
WA
ASSISSTANT REGISTRAR
D 220526




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES.

CAUSE LIST OF 1 BENCH FOR 25-MAY-2026 (MONDAY)

o v BENCHWILLNOTFUNCTION
1 { Appeal Number Asz':rt' , Assessee Name Remarks
| A | . ' ' . ' ,
1_282/M_UM/2025, 2017-18 . [A] MS. KIRAN OMPRAKASH ,GQENKA ((sMeCy) 7
: ITA '
4991/MUM/2024 AY 2020-21 I;A] PARKER HANNIFIN INDIA PRIVATE LIMITED (E-FILE) A'd!'OU’”KD,
ITA ‘ J
6628/MUM/2024 2021-22 V[A] MONSTER ENERGY INDIA PVT LTD ((ROCA)) “to
ITA 2021_22 [A] MATRIX PUBLICITIES AND MEDIA INDIA PRIVATE LIMITED
6773/MUM/2024 [(E-FILING (ROCA)) 08 l el 2¢
ITA :
9099/MUM/2025 2022-23 [A]»VOLKSWAGEN AKTIENGESELLSCHAFT (E-FILE) \_

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 26-MAY-2026 (TUESDAY)

_ ~ BENCHWILLNOTFUNCTION
1| Appeal Number A$Z'a“rt' Assessee Name Remarks |
ITA o | A vieny ] | Adjourned
974/MUM/2026. 2016-17 | [A] VISHWAMBHAR WAMAN (E FILE(SMC)) 12 04 ‘d 2

A

t Registrar
-May-2026| .




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 27-APRIL-2026 (WEDNESDAY)
i : ‘ /’ .(\.
HOLIDAY ‘ e WAl

Assis tRegi.s:trar
(ih22-May-26

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF J BENCH FOR 28-MAY-2026 (THURSDAY)

v _ ) _ BENCHWILLNOTFUNCTION
Stl | Appeal Number Azg‘:' Assessee Name Remarks
T TTA R
1. ‘10‘11./MUI'VI/20_26 | 202(}21 [A] SANJEETKUMAR KEDARNATH GUPTA ") A Q ‘(’)Ul.Y"nng
ITA . S /
.2 1548/MUM/2016 2011-12 | [A] MSPL LTD T rtﬁ:
ITA oA J
3 2281/MUM/2015 2 °1° 11“ LA] MSPL LTD Y ’,Q _ fg..@

AN

Assi t Registrar
¢34 22-May-2026
l




INCOME TAX APPELLATE TRIBU'NAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 25-MAY-2026 (MONDAY)

| B 5 BENCHWILLNOTFUNCTION
Sil | Appeal Number ) Ai::_t' Assessee Name Remarks
| o - ,

U pyumomaons | 202 [A] DNJ CREATION LLP éw

| co ' =

2| 572/MUM/2025 2020 | [A] DNJ CREATIONS LLP

5| . ITOP)A 2022-2073 | [A] BURO HAPPOLD ENGINEERS INDIA PRIVATE LIMITED (E-

631/MUM/2026 FILE) ’

ITA

4 | 1730/MUM/2014 | 200910 | [A] SAFILO INDIA P. LTD |
ITA " e o '

5 3508/MUM/2026 2014-15 | [A] REKHA DILIP AGARWAL (E-FILE) A ol
ITA R - .

6 4330/MUM/2025 | 2020 | [D] DNJ CREATIONS LLP (E-FILE) to
ITA . | L , _

7| 4331/MUM/2025 2021 | [D] DNJ CREATION LLP (E-FILE) 0 2_} 9 f e

‘ ITA . , ~

8 | sas/mum/2026 | 202223 |[A] APOLLO INDIA SERVICES LLP
ITA ’ .

9 | 6120/MUM/2024 2021-22 | [A] DATAMATICS GLOBAL SERVICES LIMITED
ITA e Aa. AET

10| 6o5/MUM/2013 2008-09- | [A] SAFILO INDIA P.LTD
ITA | cED

1_1‘ 6781/MUM/2024 | 2021-22 | [A] LINK ADMINISTRATION SERVICES PVT LTD

19 ITA 2018-19 | Al BELLISSIMO HEALTHY CONSTRUCTION AND DEVELOPERS

| 8027/MUM/2025 PRIVATE LIMITED
ITA
|13 8451/MUM/2025 2017-2018 [A] RAJENDRA NANASO GODASE (E-FILE (SMC))

ITA : ‘ '

14| g7g7/Mum/2011 | 2007-08 | [A] FORST & SULLIVAN () PLTD




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE YLIST OF K BENCH FOR 2‘6-M'AY-2026 (TUESDAY)

Nz

o BENCHWILLNOTFUNCTION
Stl | Appeal Number Aﬁ:::' Assessee Name Remarks
ITA '
| 1 1017/MUM/2026 2022-23 | [A] EQUINOX BUSINESS PARKS PRIVATE LIMITED —
ITA .
2 1931/MUM/2022 2018-19 [ [A] M/S. ARUP INDIA PVT LTD | \
ITA _
3 4646/MUM/2024 2020-21 | [A] CONCENTRIX‘SERVICES INDIA PRIVATE LIMITED (E-FILE)
ITA . ‘ -
4 4818/MUM/2024 1 2020-2021 [A] BIRLA CARBON INDIA PRIVATE LIMITED (E-FILE)
'. ITA : ' , .
.5 6086/MUM/2024 2021-22 | [A] BAMlANBORE TQLLWAY PRIVATE LIMITED (E-FILING) M *
ITA v R v N 174 b\ A4
.6 62’91/MUM/2024 | 2021-22 | [A] DESMET INDIA CORPORATION PVT LTD f‘&"h |
ITA S
7 | 6652/MUM/2024 2021-22 §[A] JOHNSON CONTROL INDIA PRIVATE LIMITED | 6 - 7 - 207
8 ; ITA - 2021-22 [A] FEDEX EXPRESS TRANSPORTATION AND SUPPLY CHAIN
6841/MUM/2024 ‘ ~ {SERVICES (INDIA) PVT LTD
ITA : . v
9 | 734/mum/2026 2022 23 | [A] ESR BHIWANDI INDUSTRIAL‘PARK PRIVATE LIMITED
ITA o y ' ‘
10 735/MUM/2026 | 2022 23 | [A] ESR WAREHOUSING PRIVATE LIMITED
» ITA ‘ e R '
| 11 8677/MUM/2025 2011-12 |[D] RED HAT INDIA PRIVATE LIMITED. (E-FILE) |
12 ITA 12022-2023 [A] DSM NUTRITIONAL PRODUCTS INDIA PRIVATE LIMITED (E-
“ | 8787/MUM/2025 |FILE) :
13 ITA 2022-23 [A] FREUDENBERG GALAL HOUSEHOLD PRODUCT PRIVATE
8904/MUM/2025 LIMITED .
ITA : .
14 894/MUM/2023 | 2017-18 i [A] ARUP INDIA PVT LTD
n ITA ) :
‘ 15; 8972/MUM/2025 2922 23 [A] GODREJ CONSUMER PRODUCTS LTD
ITA ' e
16 9030/MUM/2025 2022-23' »[A] LIONS GATE INDIA LLP (E~FILE)
| 17 ITA 2022-23 [A] CORNERSTONE ONDEMAND ENTERPRISE INDIA PRIVATE _|
'9031/MUM/2025 | LIMITED (E-FILE)

Assis
Ep-22-May-2026]

h

t Registrar]




INCOME TAX APPELLATE TRIBUNAL,Mumbai

" CAUSE LIST OF K BENCH FOR 27-MAY-2026 (WEDNESDAY)

HOUDAY A {1
\ I\
ASSISSTANT REGISTRAR

@ 22-05-26

 INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

" CAUSE LIST OF K BENCH FOR 28-MAY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl Appeal Number | Assmt. Year Assessee Name . Remarks
1 CO 371/MUM/2025 2012 | [A] ESSAR POWER GUJRAT LIMITED —
2 | somowanes | a0 | L ool ONTHCT LTS MTE LD (R kiomn o [ )
. 3 ITAk1096/MkL_JM/2026k 2022723 [A] EBIX MONEY EXPRESS PRIVATE LIMITED (E—FILE) ;:g o
4 _ITA 6997/MUM/2’025 2012 D] ESSAR POWER GUJRAT LIMITED (E-FILE) “7 - 7 ‘ %’
5| ImA 860/MUM/2026 2022-23 [ [A] GLORY GLOBAL SOLUTIONS (SOUTH ASIA) PRIVATE LIMITED (E-FILE) *’/ k

th

AssSi t Registran

B 2p-May-2026
I



\

AR R

NC‘OM' TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
N _ _ _
CAUSE LIST OF SMC BENCH FOR 25-MAY-2026 (MONDAY)
, o ~ BENCHWILLNOTFUNCTION
Srl | Appeal Number A\s{::‘rt' Assessee Name Remarks
ITA ' :
L | yga/muUby2026 | 2020-21 | [A] DAYIBEN DHUDABHAL PRAJAPATLY A%, o 12.06. 24

-May-2026]

INCCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

~ CAUSE LIST OF SMCBENCH FOR 26-MAY-2026 (TUESDAY)

Sr

' Appeal Number | Assmt. Year

Assessee Name

Remarks

NIL

N

Assistar|t Registrar

(y, 22-May-26




INCCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

" CAUSE LIST OF SMC BENCH FOR 27-MAY-2026 (WEDNESDAY)

Appeal Number

Sri Assmt. Year Assessee Name " Remarks
HOLIDAY gjﬁa\
' Assistarlt Registrar
1u22-May-26
INCCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
: _CAUSE LIST OF SMC BENCH FOR 28-MAY-2026 (THURSDAY) '
Sl | Appeal Number | Assmt. Year | Remarks

Assessee Name

NIL

.

Assistdnt Registrar

Ly 22-May-26




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 25-MAY-2026_(MONDAY)

NIL

FOR 26-MAY-2026_(TUESDAY)

NIL

FOR 27-MAY-2026_(WEDNESDAY)

HOLIDAY

FOR 28-MAY-2026_(THURSDAY)

NIL




